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obtained for intioduction of special 
method of mining m thick coal seams 
German Advisers have been associated 
for planning ot coal washertes One 
German Adviser is working with Neyveli 
Lignile One Consultancy firm has been 
developed in private sectot in collabo 
ration with I rench

2 Aluminium—We arc obtaining the 
services of an expert fiom U N I D O  
for bentficiating low giadc bauxite ores 
As regards 'melting, all the producers o« 
aluminium are having collaboration 
agiccm«nts with loreign mtnufacturers lor 
obtaining tcchmca] know-liovv, prrcess 
technology ctc

1 I ia i l 'Z m —f or the development ol 
I anba, Rajpura / u  k deposit M/s RTZ 
of U K ha\e hetn appointed as 
consultints lo t setting up a Zinc 
Smelter of Vi/ag technical coll iboi ition 
with i Polish fum M/s C cntro/ap is under 
consider ition ol Government A detailed 
pioject report lor doubling Dcbiri Zinc 
Smelter at Udaipur has been prepared 
through M/s Krabs & Che ol Paris

4 Phosphoute—Mfs Parson and Judo 
ol U S A  have been selecud fot 
development ol lamar Khoira phosphorite 
deposits

5 Copper -following steps have bet n 
taken by Hindustan Coppei Ltd , a public 
undertaking, to acquire latest technology 
in mining and metallurgy processes -

(a) M/s W K E of U. S A are 
consultants foi Khem Copper 
Ptojcct In addition to them, a 
consortium ol French hrins, Venoi 
P C Ema have been appointed 
as consultants for construction of 
smelter Otto Kumpu of Finland 
are providing specifications of their 
flash smelter process

(b) Canadian experts are being 
employed by H C. L for name and 
smelter development. ,

(c) In the last 3 years, about lfi-20
technical officers o l H C L  have 
gone abioad for training tn 
different fields of mining develop
ment

(d) For Rakha development which now 
also includes 1 C. C properties, 
a Canadian firm, M/s Watts 
Grilhths and M/s cout have been 
engaged as consultants

6 I ton O n  The National Mineral 
Development Corporation with the 
technical collaboration and financial 
par mrslup of M/s Marcona Corporation 
o lU  S A md three I ipanesc Companies 
VI7 Mitsu & Co Okura Trading Co 
and Nissho Co Ltd have piepned a 
Development Project Report for the 
exploitation of magnetite iron ore deposits 
in Kudremukli m Mjsore State Becausc 
ol the magnitude and complexity ol the 
operation of the project it had becomc 
necessary to ussouutc lotcign partners

Production at Kmburu Iron Ore Mines

4202 SHRI B S BHAURA

bHRI GAJADHAR MAJUl

Will the Mmistci of SH H  AND 
MINFS be pleased to st He

(a) whether pioduetion at Kiribuiu 
iron ore mines has been suspended for want 
ol orders for export and

(b) if so, the steps taken to find out 
exputt market for the Kiriburu iron ore?

THE MINIS H R  OF SI A lb  IN THL 
MINISTRY O t SI'LLL AND MINES
(SHRI SHAHNAWAZ KHAN) (a) The
contractualtxport commitment from the 
Ktriburu mme was upto the year 1971 72 
Sufticient production to meet the export ob 
Itgation /plus some Surplus was achieved in 
early December, 1971. As the ore requirem 
ent ot Bokaro Steel Plant ate to be met from 
Kinburu mine, the Pliant at Kmburu is 
being modified to produce the ore specilica-



tion of Bokaro As a part of modification 
an interim scheme had to be commissioned 
foi which the Plant had to be shut down 
from 4th December, 71 to end of January 
1972 The production has since been 
resumed to the extent of BokaiO s offtake

(b) The Minerals and Metals Trading 
Corporation are continuing their efforts to 
find out export market foi the surplus 
Kiriburu ore

Bringing of Public Sector I  nits in
States under purview of Central 

Labour Legislation

4201 SHRI S M BANERJFE Will 
the Minister of LABOUR AND RLHA 
B1IITATION be pleased to state

ti)  ihc further steps tikcn to bring 
the public sectoi units in \anous Sntcs 
under the purview of the Central Labour
I fgishtion,

(b) whether any meeting has been 
held with the State Labour Ministers in 
this regard and

<c) it so their reaction >

THE MJNISTbR Ol I ABOUR AND 
REHABILITATION (SHRI R. K. KHAD 
ILKAR) (a) The question is likely to 
come up it i future tripartite meeting

(b) and (c) Yes Sir Some proposals 
m this regard were placed before the 22nd 
Session of the I abour Ministers C onfere- 
nce held in August, 1971 Howevei, almost 
all the representatives of the State Govern* 
ments opposed the proposals and advoca* 
ted the continuance of *tatu*.quo

House Rent Allowance for Provident 
Fuad Employees Organisation

4204 SHRI S M BANfcRJEE. Will 
the Minister of LABOUR AND REHABI
LITATION be pleased to state

(a ) whether the Finance Ministry has 
rejected once agian the unanimous
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recommendations of the Employees* 
Provident Fund Board regarding enhance
ment of house rent allowance in respect 
of Provident Fund employees,

(b) if so, the reason for the same, and

(c) the steps taken by Government m 
this du«ction ?

THE MINISTER OF LABOUR AND 
REHAB1I ITATION (SHRI R K 
KHADILKAR) (a) to (c) The pay and 
allowances of employees of the Employees’ 
Provident Fund Organisation are regulated 
in the pattern of piv and allowances of 
employees of administrative offices of the 
Ctntral Government Departments of 
corresponding category I he Central 
Board ol Trustees had recommended in 
enhancement of house rent allow wee ol 
all employees of the Organisation Govern
ment have not found it possible to accept 
tfu recommendation pending the icceipt 
of the report of the 1 hird Pay Commission 
in the case of Cential Government emplo
yees, and its consideration by the Central 
Government
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Appointment of a C ommittee to 
Determine Bonus Quantum

4205 SHRI S M BANIRJEE
SHRI B 1C DASCHOWDHURY.

Will the Minister of LABOUR AND 
REHABILITATION be pleased to state

(a) whether Government are appointing 
a Committee to consider whether the 
demands of the workers to raise the quan
tum of bonus from 4 percent to 8 33 
percent are essential, and

(b) if so, the composition and terms of 
reference of this Committee ?

THE MINISTER OF LABOUR AND  
REHABILITATION (SHRI R. K, KHA- 
D1LKAR}: (a) and (b). A Committee is 
being appointed to review the working of
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